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IN THE MATTER OF: 

BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL 
PRINCIPAL BENCH, NEW DELHI 

Gyanendra Kumar 

ORIGINALAPPLICATION NO. 642 OF 2025 

State of Uttar Pradesh & Ors. 

1. 

2. 

Prayagra) 

Versus 
..Applicant 

I, Vijay aged about 47 years, S/o Sri P. Ram presently posted as Regional 
Officer, Utar Pradesh Pollution Control Board (hereinafter UPPCB), 

Prayagraj do hereby solemnly affirm and state as under 

G.Sthalk GReg. No100 
Aoayagra) 

AFFIDAVIT ON BEHALF OF THE RESPONDENTUTTAR 
PRADESH POLLUTION CONTROL BOARD 

Respondents >2ne 

That in the official capacity mentioned above, I am acquainted with 
the facts and circumstances of the case and as such I am competent 
and authorized to swear this affidavit. 

That this Hon'ble Tribunal has vide its order dated 07.04.2026 

directed as under: 

(v) Regional Officer, UPPCB, Fatehpur is directed to periodically 
monitor with respect to all relevant aspects of conservation and 
protection of ponds and upload the data in this regard on its 
website in sync with data uploaded on the website of the District 
Administration; 

That in order to ensure the compliance of the direction of the 
AAHon'ble Tribunal, the deponent has sent a letter dated 03.06.2026 to 

Rog-No.s00 Ferat Eļecutive Engineer, GWA, letter dated 03.06.2026 to Director, 
Nblar Social Forestry and Wildlife Department Fatehpur, letter dated 

NO04.06.2026 to Deputy Commissioner, Fatehpur, letter dated 

INDAA 
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4. 

4.06.2026 to Zila Panchayat Raj Adhikari, Letter dated 
1.06.2026 to SDM, Sadar/Khaga/Bindki and letter dated 
24,06.2026 to District Magistrate, Fatehpur seeking details and' 
compliance of the directions. 
A true copy of the letters dated 03.06.2026, 04.06.2026, 11.06.2026 
and 24.06.2026 are annexed herewith and marked as Annexure 

R5/1 (Colly). 

That the contents of the Affidavit are true and correct and nothing 
material has been concealed therecof. 

VERIFICATION: 

Verified at Prayagraj on this the 02nd day of July 2026 that the contents of 
above affidavit are true and correct to my knowledge based on records 
and information received and believed to be true, no part of it is false and 
nothing material has been concealed therefrom. 

N oTAR 
G. & Patzak 
Reg No.400 Notary Prdyagri GOVT. OF INDIA 

Sri/Srnt. ldentified by Mr...... 
BEFORE ME 

be his/her Affidavit as true & Correct which on verified and corect 

DEPONENT 

G. S. Paha 
Publc Notary 

Ald., Prayagraj (U.P ) 

DEPONENT 

ldented 
hanshyartaha u otary Gov of indu 

Police 8ard Room 
Cv Parisar 

Dstrict Co t 
(M) 933637456 
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ANNEXURE R5/1 (COLLY):
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